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GSR......(E). - In the notification of the Government of India in the Ministry of Finance 

(Department of Revenue) No. 40/2018-Customs (ADD), dated the 20th August, 2018, 

published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section (i) vide number 

G.S.R. 787(E), dated the 20th August, 2018, at page 2, in the line 14 for “2941 90 60, 2941 90 

60” read “2941 90 60, 2941 90 90”.  

[F.No.354/59/2018 –TRU]  
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